247 Written Answers
Class II Field Officers of the Life In-
surance Corporation of India for media-
tion and settlement of their demands;

(b) if so, what are their main de-
mands ; and

(c) what steps have been taken so
far by Government in the matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JAGANNATH PAHADIA): (a) and
(b) Yes Sir. The demands of the
Development Officers are (—

(i) Linking of the dearness allew-
ance to the cost of living index;

(ii) Ad hoc increases in dearness
allowance ;

(iii) House Rent Allowance at a
flat rate of 123 per cent. of the basic
pay for Development Officers draw-
ing Rs. 500 or more without verifi-
cation of rent paid;

(iv) Bonus at the rate of 13 months’
salary.

(c) The Life Insurance Corporation
and the National Fefleration of Insu-
rance Field Workers have agreed to
refer the matter to Government for an
“appropriate and just” decision. The
Government is expected to give its deci-
sion on the matter very soon.

*41, [Transferred to the 28th Novem~
ber, 1968.]

ALLOTMENT OF SHOPS IN (GOVERNMENT
COLONIES IN NEw DELHI

¥42, SHRI B. K. GAIKWAD: Will
the Minister of WORKS, HOUSING
AND SUPPLY be pleased to ctate:

(a) the criteria for allotment of shops
in Government colonies in New Delhi;

(b) whether certain shops have been
reserved for persons belonginrg to the
Scheduled Castes and the Scheduled
Tribes;

(c) if not, whether Government pro-
pose to reserve cartain number of shops
for allotment to them; and

(d) it so, by when it is likely to be
done?

[RAJYA SABHA]

to Questions 248

THE MINISTER OF WORKS, HOUS-
ING AND SUPPLY (SHRI JAGAN-
NATH RAOQ): (a) Shops in Govern-
ment Colonies under the contro] of the
Directorate of Estates are normally
allotted on tender basis.

(b) Yes, in proportion to their popu-
lation in Delhi,

(c) and (d) Do not arise.

*43, [Transferred to the 27th Nov-
ember, 1968.]

*44. [Transferred to the 27th Novw-
ember, 1968.]

FET WIW | AN ¥ {IJW A a9 K7 @A

* 45, Y nFW «qE oSG 4w
GA| qYT WEA AA A AW AT FAT
F30

(%) = ag g9 g F Famr &
THo HIRo 47 qAT Tle STF Jo aTg
quE A AW Waw  fawwsi ¥ g £ °
ITT Y2W F AT F AT ¥ A G T
TF a7 fF5ar 8 ;

(@) afz &, @ ¥ A AW
AR O T €1 8 AR

(w) =le g, @ 7 g 9w fae
FY TAT T2 G TG &Y TIT F4T 7

7 [EXPLORATION OF OIL IN THE (ANGE-
TIC PLAIN OF UP.

*45. SHRI GANESHI LAL CHAU-
DHARY : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
to state:

(a) whether it is a fact that two oil
refinery experts from Canada, Mr.
H. R. Vane and Dr. Darch U. Ward,
have recently conducted a survey with
a view to exploring oil in the Gangetic
plain of Uttar Pradesh;

(b) if so, whether they have sub-
mitted a report to the Government of
India ; and

t[ ] English translation.



